
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 185 of 2023 (SZ)

In the matter of:
Tribunal on its own motion SUO MOTU
Based on the news item published in The Hindu, The Times of India and Dinamalar,
Chennai Edition dated 06.12.2023, 07.12.2023 and 14.12.2023, “Illegal construction and
encroachment of water bodies”.

With
The Chief Secretary to Government,
Govt. Secretariat, Fort St. George, Chennai and Others …Respondents

REPORT FILED ON BEHALF OF THE CHIEF SECRETARY TO GOVVERNMENT OF
TAMIL NADU – 1ST RESPONDENT.
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1. 12.06.2025
Status Report Filed on Behalf of The Chief Secretary to

Government Of Tamil Nadu By District Collector,
Tiruvallur.
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(Note: The page number are at the top centre of every page)

Through
Dr. D. Shanmuganathan

Standing Counsel for Government of Tamil Nadu
National Green Tribunal
Southern Zone, Chennai

Date: 13.06.2025
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